. Both surface water and ground water should be regularly monitored for quality.
Effluents should be treated to acceptable levels and standards before discharging
them into natural streams. Minimum flow should be ensured in the perennial streams

for maintaining ecology.

. Efficiency of utilization should be improved in all the diverse uses of water and
conservation consciousness promoted through education, regulation, incentives and
disincentives.

. Land erosion by sea or river should be minimized by suitable cost-effective
measures. Indiscriminate occupation of, and economic activity in coastal areas and

flood plain zones should be regulated.

. Meeds of drought-prone areas should be given priority in the planning of project for
development of water resources. These areas should be made less vulnerable

through various measures.

. The water sharing/distribution amongst the states should be guided by a national
perspective with due regard to water resources availability and needs within the river
basin.

. Training and research efforts should be intensified as an integral part of water

resources development.
Procurement of wheat

T*115. SHRI SATYAVRAT CHATURVEDI: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whetheritis a fact that there was a direction from Government to procure wheat upto
31 May, 2011;

(b) whether wheat was procured even on 1June, 2011, against the direction, in Sehore,

Jabalpur and some other districts of Madhya Pradesh;

(C) whether it is also a fact that the procurement of wheat at many places was made
from middlemen instead of farmers, as a result of which loan register numbers and sown areas

were not mentioned against the name of farmers;
(d) if so, the details thereof; and
(e) the action taken by Government in this matter?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) Wheat procurement period for different
States is different depending upon the cropping pattern in the State. Period of procurement for

TOriginal notice of the question was received in Hindi.
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all wheat procuring States during RMS 2011-12 is at given in the Statement (See below).
Madhya Pradesh is a DCP (Decentlralized Procurement) State for wheat procurement. In the
State food secretaries meeting held on 7.2.2011, wheat procurement period for Madhya Pradesh
during RMS 2011-12 was fixed from 15.3.2011 to 31.5.2011 as proposed by Government of
Madhya Pradesh.

(b) to (d) Madhya Pradesh is a DCP State. As per information given by the State
Government, no such incidents have been reported.

(e) Does not arise.
Statement

Period of procurernent of Wheat during Rabi marketing seasorn 2011-12

State Period of Procurement
From To

Bihar 15.04.20M 31.07.20M
Gujarat 15.03.2011 30.06.20M
Jammu and Kashmir 01.04.20M 30.06.20M
Jharkhand 15.04.20M 30.06.20M
Haryana 01.04.20M 31.05.20M
Madhya Pradesh 15.03.2011 31.05.20M
Maharashtra 01.04.20M 30.06.20M
Punjab 01.04.20M 30.06.20M
Rajasthan 15.04.20M 30.06.20M
Uttar Pradesh 01.04.20M 30.06.20M
Uttarakhand 01.04.20M 30.06.20M
West Bengal 01.04.20M 30.06.20M

Convertibility of set-top box

T #1%. SHRI RAM JETHMALANI: Will the Minister of INFORMATION AND BROADCASTING
be pleased to state:

(a) whether it is a fact that due to technical and economic reasons, set-top box
being non convertible, common viewer has become helpless before Direct-to-Home (DTH)
operators;

TOriginal notice of the question was received in Hindi.
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